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THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS AND THE MINISTER OF STATE IN THE MINISTRY OF PLANNING
(SHRI RAJEEV SHUKLA): Mr. Deputy Chairman, Sir, since the Deputy Leader of

the main Opposition Party has raised this issue, the hon. Home Minister is likely
to make a statement on the visit of Shri Rehman Malik. .../ Interruptions)...

SHRI RAVI SHANKAR PRASAD: Let them condemn the statement. ...(Inter-

ruptions)...
st Suwwmfy : st Wofle PARI.(@@em).. Nothing else will go on record.

Problems faced by people of Dhanbad due to day and night transportation
of Coal against guidelines by Maithen Power Limited
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Compensation for farmers and labourers in Tamil Nadu

due to heavy power cuts in the State

DR. K.P. RAMALINGAM (Tamil Nadu): Mr. Deputy Chairman, Sir, I am standing
before you in full light, but my State is in darkness. Tamil Nadu reels under darkness
due to severe and frequent power shedding. Daily, there is power cut for 16 to

20 hours because of which the people of Tamil Nadu are suffering a lot.

Businessmen, traders and people belonging to every walk of life are forced to
bear the brunt of severe power cuts and are facing several problems. Because of
erratic power supply, 24 textile mills have been closed and other industries are not
able to produce things to their full capacity. In Coimbatore, Erode, Tirupur and
Namakkal out of 40,000 industrial units, nearly 5,000 units have already been closed.
Moreover, two lakh acres of agriculture land is left uncultivated. Nearly 50 lakh
labourers have lost their jobs. Major cities like Madurai, Trichy, Tirunelveli, Salem
and other cities are also facing the same situation. The industrial estate spread across
the State in various districts face a very critical situation due to frequent power
cuts. The situation has worsened to such an extent that survival has become very

difficult and people are forced to live in dark world.



